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XTI of 1879.

ACT No. T or1905. .

PassED BY THE GOVERNOR. GENERAL OF INDIA ,IN'COUNQIL'.

(Recesved the assent of the Governor General on the 3rd February,
1905.)

An Act further to amend the Loca,l Au‘thor
ities’ Loan Act, 1879.

VVHEREAS it is expedlen’c further to amend the
Local Authorities’ Loan Aet, 1879 ; It is hereby
enacted as follows :—

1. This Act may be called ths Local s\uthorities’ Short title.
Loan (Amendment) Aect, 1905,

2. In clause (o) of the proviso to section 8 of the ‘?‘}frgetéd?fngf
Local Authorities’ Loan Act, 1879, after the words jgig

1879, sec-
“Port of Madras ”’ the words “or the Commlssmners tion 8.
for the Port of Rangoon shall be inserted. ot
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